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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A. NO. 620/2022

IN THE MATTER OF:
KAUSHAL KISHORE VISHWAKARMA ...APPLICANT
VERSUS
STATE OF PUNJAB AND OTHERS ...RESPONDENTS
AFFIDAVIT

I, Sudhir Kumar Jha , S/o Sh Kalikant Jha, aged about 60 years, R/o Avanti

Bungalow, NFL Panipat, do hereby solemnly affirm and state as under :

1. 1 am the Executive Director of National Fertilizers Limited, Panipat - 1.e.,
Respondent No.7 in the present proceedings. I am fully conversant with
the facts of the case and thus competent and authorised to swear this

Affidavit.

2. This Hon’ble Tribunal vide Order, dated 15.10.2024, in the captioned
Application, was pleased to direct Respondent No.7 to file an Action Plan
for disposal of carbon slurry by exploring methodologies for expeditious
disposal of the same. The present Affidavit is being filed in compliance of

the same.

ey 35\}‘( may be noted that a Reply, dated 22.11.2023; an Action Plan by way of

: an Att1dav1t dated 05.02.2024; an additional Action Plan by way of an

e Eﬁ“ﬁﬂ"\’ =0
SUDHIR KUMAR JHA
IEEticd

/ﬁ v SR
. Executive Director
‘ / 9t BiEeTEor feto, I

National Fertlizers Lid.. PARIPAT
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Affidavit, dated 07.03.2024; and Compliance Report, dated 04.10.2024,
have also been filed on behalf of the Respondent No.7 in the present
proceedings before this Hon’ble Tribunal. The contents thereof are not
being repeated herein for the sake of brevity and the same may kindly be
read as part and parcel of the present Affidavit

CURRENT STATUS

. Ason 14.01.2025, there is an estimated quantity of 119341.1 MT of carbon

slurry lying in the ponds of the Respondent No.7. Since the re-lifting of the
carbon slurry commenced on 20.02.2024, quantity of 3258.90 MT of
carbon slurry has already been lifted by the Respondent No.5.

COMPLIANCES / EFFORTS PUT IN BY RESPONDENT NO.7

. RESPONDENT NO.5 (M/S SHUBHAM SALES & CO.)

. In order to dispose of the carbon slurry lying in the ponds, the Respondent

No.7, in a timely and prompt manner wrote email, dated 25.10.2024, to
Respondent No.5, highlighting the irregularities on its part to deploy the
requisite numbers of trucks to lift the carbon slurry from the Respondent
No.7’s unit.

Copy of the email, dated 25.10.2024, sent by the Respondent No.7 to
Respondent No.5, is attached herewith and marked as DOCUMENT - 1.

. Despite the repeated reminders by the Respondent No.7 on emails, letters

and phone calls, the Respondent No.5 has failed to deploy any truck after
18.10.2024. Thereafter, Respondent No.7 wrote another email, dated

P %}\05112024 to Respondent No.5, underlining the issue that the non -

- &Tloyment on a regular basis or deployment of 1-2 trucks is not sufficient

TR EER
S ,’f;. KUMAR JHA
f ‘ R HT Peers

Fxecutive Director

widenEor 0. Ty
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Copy of email, dated 05.11.2024, sent by the Respondent No.7 to
Respondent No.5, is attached herewith and marked as DOCUMENT - 2.

7. It is pertinent to mention that Respondent No.7 is extending all the support
to Respondent No.5 in order to expedite the procedure of lifting the carbon -
slurry from their unit. However, receiving no response from the
Respondent No.5 to the above emails, Respondent No.7 wrote a letter,
dated 06.11.2024, reiterating that in order to speed up the lifting of carbon
slurry the Respondent No.5 will have to deploy a sufficient number of
trucks on a regular basis. Despite the assurance by Respondent No.5 to lift
the entire material within the scheduled time, no significant improvement
has taken place.

Copy of letter, dated 06.11.2024, sent by the Respondent No.7 to
Respondent No.5, is attached herewith and marked as DOCUMENT - 3.

8. Having no option left and in order to ensure speedy lifting of carbon slurry,
the Respondent No.7 wrote multiple reminders to Respondent No.5: (1)
letter dated 30.11.2024; (ii) email dated 14.12.2024; (iii) letter dated
30.12.2024; and (iv) letter dated 07.01.2025; yet again to increase the
number of trucks on a regular basis to facilitate the lifting of carbon slurry.
These discrepancies were communicated to Respondent No.5 on a regular
basis. However, Respondent No.5 has failed to deploy any truck after
26.11.2024.

Copy of letter, dated 30.11.2024, sent by the Respondent No.7 to
Respondent No.5, is attached herewith and marked as DOCUMENT — 4.

Copy of email, dated 14.12.2024, sent by the Respondent No.7 to
. Reﬁpondent No.5, is attached herewith and marked as DOCUMENT - 5.

, IRRRIED
. Executive Director

Wﬁ?ﬁ‘ﬁﬁ%ouﬁqﬁ
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Copy of letter, dated 30.12.2024, sent by the Respondent No.7 to
Respondent No.5, is attached herewith and marked as DOCUMENT - 6.
Copy of letter, dated 07.01.2025, sent by the Respondent No.7 to
Respondent No.5, is attached herewith and marked as DOCUMENT - 7.

II. RESPONDENT NO.6 (HSPCB)
9. The Respondent No.7 simultaneously also wrote a letter, dated 08.11.2024,

requesting Respondent No.6 — HSPCB, to provide requisite information
and extend requisite assistance to them for exploring the possibility of
giving additional work orders to some more authorized contractors for
lifting of carbon slurry from their ponds within a period of 180 days in a
time bound manner. = However, till date no response has been received

from them.
Copy of letter, dated 08.11.2024, sent by the Respondent No.7 to the
Respondent No.6, is attached herewith and marked as DOCUMENT - 8.

ITI. RESPONDENT NO.11 (MSTCL)
10. Thereafter, the Respondent No.7 vide email, dated 11.01.2025 requested

Respondent No.11 to provide a list of all the registered buyers / parties
dealing in lifting of carbon slurry. Vide reply, dated 13.01.2025, the
Respondent No.11, clarified that there is no registered bidder having valid
license for purchase of hazardous waste - ‘carbon slurry’ registered with
them as on date.

Copy of email, dated 11.01.2025, sent by the Respondent No.7 to the
Respondent No.11, is attached herewith and marked as DOCUMENT - 9.

Copy of reply, dated 13.01.2025, sent by the Respondent No.11 to the

TR |ER =7
SUDHIR KUMAR JHA
- BIEPN HAere
< Executive Director

“TRITeT e f2ro, TRt
National Fertifizers Ltd.. PANIPAT
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IV. CEMENT INDUSTRIES

11.

12.

As per the notification from Ministry of Environment and Forests (MoEF),
disposal of carbon slurry is to be as per the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and as per the
Central Pollution Control Board Guidelines, 2017 (for pre-processing and
co-processing of Hazardous and other wastes in cement plant). Under these
guidelines, there are a few cement industries that can use carbon slurry in
kilns (for processing). Keeping this in mind, the Respondent No.7 vide
email, dated 14.01.2025, approached (i) M/s Shree Cement; and (ii) M/s
Ultra Tech, requesting them to confirm whether carbon cén be utilised in
their industry or not.

Copy of email, dated 14.01.2025, sent by the Respondent No.7 to M/s
Shree Cement and M/s Ultra Tech, is attached herewith and marked as
DOCUMENT - 11 (Colly).

It is submitted that there a lot of intricacies involved in the lifting and

disposal of the carbon slurry under the said Rules which must be complied

with. As stated above in the correspondences, carbon slurry can only be

lifted by contractors authorised by the State or Central Pollution Control

. Board. Furthermore, carbon slurry cannot be sold directly to its end users

L3,

in the open market and must be lifted with utmost care and precaution.

Thus, as can be seen, the Respondent No.7 has left no stone unturned to
ensure safe storage and management of carbon slurry and its efficient
disposal. Carbon slurry, last generated by the Respondent No.7 in 2012, is

kept in isolated ponds specifically designated for the storage of hazardous

WHER =T
HIR KUMAR JHA
i »
Executive Director

ﬁwﬁ?«f BicaEory foro, Iriya
National Fertilizers Ltd.. PANIPAT
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14. Furthermore, in compliance with the Order dated, 15.10.2025 of this
Hon’ble Tribunal, the Respondent No.7 as mentioned above has taken
considerate measures under its belt to ensure a speedy disposal of carbon
slurry. It is further reiterated that the Respondent No.7 shall take all steps
necessary to support Respondent No.5 or any other licensed contractor in

its endeavour and expedite the disposal of carbon slurry lying in its ponds.

15. I state that contents of this Affidavit, except the legal averments, are true
and correct to the best of my knowledge and belief. The legal averments
contained herein are true and correct on the basis of the legal advice

received by me and believed by me to be true and correct.

16. I state that no part of this Affidavit is false and no material facts have been

concealed theréfrom.

/éw
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VERIFICATION: :
: d National Ferfitizers & . PANIPAT
I, Sudhir Kumar Jha, the above named Deponent do hereby verify that the
contents of this Affidavit are true and correct and no material facts have been

concealed therefrom.

Verified at Panipat on this 15" day of January , 2025

DEFONENT

SUDHIR KUMAR JHA

Executive Director
I BicaESY 10, Trad
National Fartitizers Lid., PANIPAT




From: VINOD KUMAR MEENA[mailto:vkmeena@nfl-07i76 7

Sent: 25 October 2024 12:02 DOCUMENT-1

To: 'Shubham Sales Co. Rohtak'
Cc: 'Gulshan Material'; SK Sheoran; Mahesh Patil; seemachawla@nfl.co.in; vkgupta@nfl.co.in; skjha@nfl.co.in
Subject: FW: Lifting of Carbon Slurry from Carbon Ponds at NFL, Panipat unit.

M/s Shubham Sales Co,
Rohtak

Dear sir,

In reference to lifting of carbon slurry from carbon ponds at NFL Panipat, please note that no
vehicles were deployed by you during the period 27.07.2024 to 16.09.2024 even after our repeated
reminders, follow up. Thereafter, you have intermittently deployed only six (06) trucks during the
month of Sept, 2024 and lifted only 55.71 MT of Carbon slurry from the ponds in the month of
Sept, 2024 and in the month of Oct, 2024 you have deployed only nine trucks (09) so far and lifted
only 97.75 MT of carbon slurry so far during the month of Oct, 2024. No vehicles have been
deployed by you for lifting of carbon slurry after 18.10.2024. In this connection, please note that
deployment of only one or two vehicles or non-deployment of vehicles on regular basis is not
sufficient for speedier lifting of carbon slurry. Hence, it is requested to increase the number of
vehicles deployed and lift the carbon slurry on regular basis.

Regards

fastie AR #Hom,

gayE (-,

AT Bicasad fofAes, a=iaa
éﬁﬂ': vkmeena@nfl.co.in
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DOCUMENT-2

From: VINOD KUMAR MEENA [mailto:vkmeena@nfl.co.in]

Sent: 05 November 2024 11:09

To: 'Shubham Sales Co. Rohtak'

Cc: 'Gulshan Material'; SK Sheoran; Mahesh Patil; seemachawla@nfl.co.in; vkgupta@nfl.co.in; skjha@nfl.co.in
Subject: RE: Lifting of Carbon Slurry from Carbon Ponds at NFL, Panipat unit.

Dear sir,

Despite our repeated reminders through emails, phone calls; no vehicle has been deployed by you at NFL
Panipat after 18.10.2024 for lifting of carbon slurry. It has been informed a number of times that
deployment of only one or two vehicles or non-deployment of vehicles on regular basis is not
sufficient for speedier lifting of carbon slurry. Hence, it is again requested to depute the vehicles
on regular basis for lifting of carbon slurry from ponds at NFL Panipat.

Regards

fasile AR o,

ey (AT,

AT Bicarsery fafaes, aeiaa
A vkmeena@nfl.co.in
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| D? MENT-3
\.’ A Bicagad fafics P National Fertilizers Limited

\, (MIRT HYHR BT IUSH) AV 4 (A Government of India Undertaking)
IC@UGRICl e O, grgd, gRamm — 132 106 m Gohana Road, Panipat, Haryana — 132 106
1S0-9001, 1SO-14001 T§ OHSAS-18001 §TE) (An ISO-9001, 1SO-14001 & OHSAS-18001 Unit)
W-‘-ﬁqﬁ - 0180-2652481.483 U9 485, 0180-2681304 A Navratna Company  Phone: 0180-2652481, 483 & 485, 0180-2681304
PANIPAT UNIT Had: 0180-2652515 i FAX : 0180-2652515
2-Tdt: nflpanipat@nfl.co.in E-mail: nflpanipat@nfl.co.in
website: www.nationalfertilizers.com website: www.nationalfertilizers.com
Ref: NFP/DISPOSAL/CARBON SLURRY/D-209 Speed Post Date: 06-11-2024
To,
M/s Shubham Sales Co.,

/D 5.30 K.M Mile Stone,

Bhiwani Road,
Rohtak-124001, Haryana

Sub: Lifting of Carbon Slurry Lying in Ponds at NFL, Panipat.

Dear Sir,

Since issuance of our letter Ref. No. NFP/ST/D-209/19-20/32756 dated 15.12.2023; you have lifted
only 3224.65 MT of carbon slurry so far from the carbon ponds at NFL Panipat.

In order to ensure compliance of Hon’ble NGT and speedier lifting of carbon slurry, NFL has extended
all the support to M/s Shubham Sales Co. in this regard.

Further, it has been observed that after 29.06.2024 the lifting of carbon slurry was not done on regular
basis. The vehicles were either not deployed on many instances or deployed on irregular intervals
resulting in slow lifting of carbon slurry from the ponds at NFL Panipat. Accordingly, by way of our
emails dated 08.07.2024, 02.08.2024, 17.08.2024, 27.08.2024 letter dated 16.09.2024, email dated
28.09.2024, 25.10.2024 & 05.11.2024 as well as through various phone calls you were requested to
speed up the lifting of carbon slurry by deploying the vehicles on regular basis to lift the carbon slurry
from carbon ponds at NFL Panipat, This fact was also appraised to you during your recent visit &
discussions with our Executive Director on 07.09.2024 at NFL Panipat. You had assured to speed up
the lifting of carbon slurry, but no significant improvement in deployment of vehicles & lifting of
carbon slurry has been observed so far. During the period July, 2024 to Oct, 2024, you have lifted only
390.04 MT of carbon slurry from the ponds at NFL Panipat & no vehicles have been deployed after
18.10.2024 for lifting of carbon slurry.

Keeping in view of above, it is again requested to deploy the vehicles and start lifting of carbon slurry
on regular basis without any further delay.

Thanking you

For & On behalf Of
National Ferfilizers Limited, Panipat

%

(Mahesh Patil)
Chief Manager (Materials)

PRARE TR - 011, daR 24, e, Aad g@ TR, IR 2 [ 201301 W 0120-2412294, 2412445 T 3092201 H 08, had 2412397
CORPORATE OFFICE - A-11, SECTOR 24, NOIDA, GAUTAM BUDH NAGAR (UP)- 201 301, B 0120-2412294, 2412445 & 309221 t0 08, FAX : 2412397
<1, st - w0 BrUSEE, BR-11, 7, SR TR, @ e, 7F Rl - 110003, W:011-24360066, S 24361553, WATFT: 1.74899DL1974GO1007417

REGD. OFFICE : SCOPE COMPLEX. CORE-II1, 7 INSTITUTIONAL AREA. LODHI ROAD, NEW DELHI - 110 003, B 011-24360066. FAX: 24361553, CIN: L74899DL1974GO1007417
Website: www _nationalfertilizers.com

<
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DOCUMENT:4 10
§",’ v Bicasad fafics \. ,  National Fertilizers Limited

m (WG EXBHR FT JUSH) - (A Government of India Undertaking)
e W, T=gd, sRITm — 132 106 U1 8% U0 Gohana Road, Panipat, Haryana — 132 106
W‘«Tﬁ (1S0-9001, 1SO-14001 'Tq" OHSAS-18001 ‘a’ﬂﬂ%) m (An ISO-9001, ISO-14001 & OHSAS-18001 Unit)
PANIPAT U 1 0180-2652481,483 Ud 485, 0180-2681304 A Navratna Company  Phone: 0180-2652481, 483 & 485, 0180-2681304
HaRT; 0180-2652515 h FAX : 0180-2652515
$-Acl; nflpanipat@nfl.co.in E-mail: nflpanipat@nfl.co.in
website: www.nationalfertilizers.com website: www.nationalfertilizers.com

NFP/DISPOSAL/CARBON SLU RRY/D—ZOQqq Speed Post Date: 30.11.2024

‘}/
To, 3 0 NOV 2024
M/s Shubham Sales Co., '

5.30 K.M Mile Stone,

Bhiwani Road,

Rohtak-124001, Haryana

Sub: Lifting of Carbon Slurry Lying in Ponds at NFL, Panipat.
Ref: (i) Our letter Ref. No. NFP/ST/D-209/19-20/32756 dated 15.12.2023.

(ii) Our e-mails dated 16.12.2023, 02.01.2024, 10.01.2024, 19.01.2024, 25.01.2024, 03.02.2024,
06.03.2024, 01.04.2024, 08.05.2024, 13.05.2024, 21.05.2024, 28.06.2024, 08.07.2024,
02.08.2024, 17.08.2024, 27.08.2024, 28.09.2024, 25.10.2024 & 05.11.2024.

(iii) Our letters dated 02.02.2024, 30.04.2024, 16.09.2024 & 06.11.2024.

Dear Sir,

Since issuance of our letter Ref. No. NFP/ST/D-209/19-20/32756 dated 15.12.2023; you have lifted
only 3258.90 MT of carbon slurry so far from the carbon ponds at NFL Panipat.

In order to ensure compliance of Hon’ble NGT and speedier lifting of carbon slurry, NFL has extended
all the support to M/s Shubham Sales Co. in this regard.

Kindly refer our above e-mails/letters vide which you have been requested to speed up the lifting of
~ carbon slurry by deploying the more vehicles on regular basis to lift the carbon slurry from carbon
ponds at NFL Panipat, but no significant improvement in deployment of vehicles & lifting of carbon
slurry has been observed so far. Please note that during the period July, 2024 to till date, you have
lifted only 424.29 MT of carbon slurry from the ponds at NFL Panipat & only three vehicles have been
deployed after 18.10.2024 i.e. on 20.11.2024, 23.11.2024 & 26.11.2024 for lifting of carbon slurry.

In view of above, it is requested to increase the number of vehicles and deploy on regular basis to
speed up the lifting of carbon slurry from ponds at NFL Panipat.

Thanking you

For & On behalf Of
National Ferptilizers Limited, Panipat

(Mahesh Patil)
Chief Manager (Materials)

BRURE ST - T-11, Haex 24, Aae], Maw g8 TR, SRk T2Y A 201 301 B 0120-2412294, 2412445 TF 3092201 3 08, B 2412397
CORPORATE OFFICE : A-11, SECTOR 24, NOIDA, GAUTAM BURH NAGAR (UP) - 201 301, B 0120-2412294, 2412445 & 309221 to 08, FAX : 2412397

. wrafeg - W Fraden, BR-I, 7, SRECgETE Ui w98, 7 fEeeh - 110003, W 011-24360066, WA 24361553, WATITA: L74899DLIST4GO1007417
REGD. OFFICE : SCOPE COMPLEX, CORE-III, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, R 011-24360066, FAX: 24361553, CIN: L74899DL1974G0O1007417
Website: www, nationalfertilizers.com
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From: VINOD KUMAR MEENA [mailto:vkmeena@nfl.co.in]

Sent: 14 December 2024 16:13

To: 'Shubham Sales Co. Rohtak'

Cc: 'Gulshan Material'; SK Sheoran; Mahesh Patil; seemachawla@nfl.co.in; vkgupta@nfl.co.in; skjha@nfl.co.in
Subject: RE: Lifting of Carbon Slurry from Carbon Ponds at NFL, Panipat unit.

Dear sir,

Despite our repeated reminders through emails/letters, phone calls; no significant improvement in lifting
of carbon slurry at NFL Panipat has been observed. Please note that after 18.10.2024, you have deployed
only three vehicles i.e. one each on 20.11.2024, 23.11.2024 & 26.11.2024 for lifting of carbon slurry and
no vehicle has been deployed after 26.11.2024. It has been informed a number of times that deployment
of only one or two vehicles or non-deployment of vehicles on regular basis is not sufficient for speedier
lifting of carbon slurry. Hence, it is again requested to depute the vehicles on regular basis for
lifting of carbon slurry from ponds at NFL Panipat.

Regards

fastie AR Fhom,

ey (AT,

AT Biamgerd fafAes, aefaa
A vkmeena@nfl.co.in
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' D% MENT-6
Vs e Bicaged fafics q\., National Fertilizers1.§nited
\ 7 \ V4

(NG WYHR BT IUSEH) (A Government of India Undertaking)

WASAE]  igr <, wria, sRamm — 132 106 | U1 U U6 | Gohana Road, Panipat, Haryana — 132 106
) p ry :
(1SO-9001, 1ISO-14001 Td OHSAS-18001 3aT5) N FL | (An ISO-9001, ISO-14001 & OHSAS-18001 Unit)
areiiae 3&7‘#’!?[: 0180-2652481,483 U9 485, 0180-2681304 A Navratna Company  Phone: 0180-2652481, 483 & 485, 0180-2681304
PANIPAT UNIT i
Hha: 0180-2652515 < FAX : 0180-2652515
é-ﬁa: nflpanipat@nfl.co.in E-mail: nflpanipat@nfl.co.in
website: www.nationalfertilizers.com website: www.nationalfertilizers.com
NFP/DISPOSAL/CARBON SLURRY/D-209 Speed Post Date: 30.12.2024
To,
M/s Shubham Sales Co.,

/;;. 5.30 K.M Mile Stone,
Bhiwani Road,
Rohtak-124001, Haryana

Sub: Lifting of Carbon Slurry Lying in Ponds at NFL, Panipat.
Ref: (i) Our letter Ref. No. NFP/ST/D-209/19-20/32756 dated 15.12.2023.

(ii) Our e-mails dated 16.12.2023, 02.01.2024, 10.01.2024, 19.01.2024, 25.01.2024, 03.02.2024,
06.03.2024, 01.04.2024, 08.05.2024, 13.05.2024, 21.05.2024, 28.06.2024, 08.07.2024,
02.08.2024, 17.08.2024, 27.08.2024, 28.09.2024, 25.10.2024, 05.11.2024 & 14.12.2024.

(ii1) Our letters dated 02.02.2024, 30.04.2024, 16.09.2024, 06.11.2024 & 30.11.2024.

Dear Sir,

Since issuance of our letter Ref. No. NFP/ST/D-209/19-20/32756 dated 15.12.2023; you have lifted
only 3258.90 MT of carbon slurry so far from the carbon ponds at NFL Panipat.

In order to ensure compliance of Hon’ble NGT and speedier lifting of carbon slurry, NFL has extended
all the support to M/s Shubham Sales Co. in this regard.

Kindly refer our above e-mails/letters vide which we have been requesting you to deploy the vehicles
to start the lifting of the carbon slurry from the carbon ponds as no lifting of carbon slurry has been
done by you after 26.11.2024 i.e. more than a month has been passed. Earlier also, the lifting of carbon
slurry was not done by you on regular basis. In this regard you had been requested a number of times
to speed up the lifting of carbon slurry by deploying more vehicles & resources on regular basis to lift
the carbon slurry from carbon ponds at NFL Panipat, but no significant improvement in deployment of
vehicles & lifting of carbon slurry has been observed so far. Please note that during the period July,
2024 to till date, you have lifted only 424.29 MT of carbon slurry from the ponds at NFL Panipat &
only three vehicles have been deployed after 18.10.2024 i.e. on 20.11.2024, 23.11.2024 & 26.11.2024
for lifting of carbon slurry. No vehicle has been deployed after 26.11.2024.

In view of above, it is requested to start the lifting of carbon slurry & deploy vehicles on regular basis
to speed up the lifting of carbon slurry frdom ponds at NFL Panipat.

Thanking you

For & On behalf Of
Natigfigl Fertilizers Limited, Panipat

‘;(\\1’\{\;-/\

(V.K Meena)
Manager (Materials)

PRURE BT - U-11, ¥ae 24, AT], MeH gg A%, I gau O 201 301 W 0120-2412294, 2412445 TG 3092201 H 08, B 2412397
CORPORATE OFFICE : A-11, SECTOR 24, NOIDA, GAUTAM BUDH NAGAR (UP) - 201 301, & 0120-2412294, 2412445 & 309221 to 08, FAX : 2412397
. FEfEd | @I FEIEE, FR-11, 7, FEEgETe TR, S 9, $E fieel - 110 003, ®: 01124360066, BAF 24361553, WMFT: L74899DL1974G01007417

REGD. OFFICE : SCOPE COMPLEX, CORE-III, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, B 011-24360066, FAX: 24361553, CIN: L74899DL 1974G01007417
Website: www.nationalfertilizers.com
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National Fertilizers Limited
(A Government of India Undertaking)

§0; mamﬁamm#mea 9

(NG TBR B IUHH)

IIF-! e IS, UFga, gRAmm — 132 106 m Gohana Road, Panipat, Haryana — 132 106
(1S0-9001, ISO-14001 9 OHSAS-18001 s‘rh‘lg) (An ISO-9001, ISO-14001 & OHSAS-18001 Unit)
PANIPAT UN : 0180-2652481,483 TT 485, 0180-2681304 A Navratna Company  Phone: 0180-2652481, 483 & 485, 0180-2681304
B! 0180-2652515 o . FAX : 0180-2652515
$-9af: nflpanipat@nfl.co.in E-mail: nflpanipat@nfl.co.in
website: www.nationalfertilizers.com website: www.nationalfertilizers.com
NFP/DISPOSAL/CARBON SLURRY/D-209 Speed Post Date: 07.01.2025
L
To,

) M/s Shubham Sales Co.,
5.30 K.M Mile Stone,
Bhiwani Road,
Rohtak-124001, Haryana

Sub: Lifting of Carbon Slurry Lying in Ponds at NFL, Panipat.
Ref: (1) Our letter Ref. No. NFP/ST/D-209/19-20/32756 dated 15.12.2023.

(i1) Our e-mails dated 16.12.2023, 02.01.2024, 10.01.2024, 19.01.2024, 25.01.2024, 03.02. 2024
06.03.2024, 01.04.2024, 08.05.2024, 13.05.2024, 21.05.2024, 28.06.2024, 08.07.2024,
02.08.2024, 17.08.2024, 27.08.2024, 28.09.2024, 25.10.2024, 05.11.2024 & 14.12.2024.

(iii) Our letters dated 02.02.2024, 30.04.2024, 16.09.2024, 06.11.2024, 30.11.2024 & 30.12.2024.

Dear Sir,

Since issuance of our letter Ref. No. NFP/ST/D-209/19-20/32756 dated 15.12.2023; you have lifted
only 3258.90 MT of carbon slurry so far from the carbon ponds at NFL Panipat.

In order to ensure compliance of Hon’ble NGT and speedier lifting of carbon slurry, NFL has extended
all the support to M/s Shubham Sales Co. in this regard.

Kindly refer our above e-mails/letters vide which we have been requesting you to deploy the vehicles
to start the lifting of the carbon slurry from the carbon ponds as no lifting of carbon slurry has been
done by you after 26.11.2024 i.e. more than a month has been passed. Earlier also, the lifting of carbon
slurry was not done by you on regular basis. In this regard you had been requested a number of times
through phone calls/emails/letters to speed up the lifting of carbon slurry by deploying more vehicles
& resources on regular basis to lift the carbon slurry from carbon ponds at NFL Panipat, but no
significant improvement in deployment of vehicles & lifting of carbon slurry has been observed so far.
Please note that during the period July, 2024 to till date, you have lifted only 424.29 MT of carbon
slurry from the ponds at NFL Panipat & only three vehicles have been deployed after 18.10.2024 i.e.
on 20.11.2024, 23.11.2024 & 26.11.2024 for lifting of carbon slurry. No vehicle has been deployed
after 26.11.2024.

In view of above, it is requested to start the lifting of carbon slurry & deploy vehicles on regular basis
to speed up the lifting of carbon slurry from ponds at NFL Panipat.

Thanking you

For & On behalf Of

National F&'liz;s Limited, Panipat

(V.K Meena)
Manager (Materials)

BRUNE PrAfed : T-11, d9e¥ 24, AT, Maw gg N, I, We¥ T 201 301 W: 0120-2412294, 2412445 TG 3092201 § 08, BaE 2412397
CORPORATE OFFICE : A-11, SECTOR 24, NOIDA, GAUTAM BUDH NAGAR (UP) - 201 301, B 0120-2412294, 2412445 & 309221 t0 08, FAX - 2412397
M. BRI - W@ FTHE, BR-111, 7, SRS U, ARl IeFHE e - 110 003, B 011-24360066, BEH 24361553, WIATST: L74899DL1974G01007417

REGD, OFFICE : SCOPE COMPLEX, CORE-IIL, 7 INSTITUTIONAL AREA. LODHI ROAD, NEW DELHI - 110 003, B 011-24360066, FAX: 24361553, CIN; L74899DL1974GO1007417
Website: www.nationalfertilizers.com
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AUAAT BieaAsod fafAcs s NATIONAL FERTILIZERS LIMITED

(STNE BN FT 3T5HA)

IITT-‘ﬁTIFf E-ﬁ‘ﬂ?z( Thgr'—ﬂ vﬁ;g, W‘}bue(@ﬁ&i—vﬁ)
TIATE: 0180.2652481 \

BT 0180.2652515  NAVARATNA COMPANY

(A Government of India Undertaking)

Panipat Unit: Gohana Road, Panipat-132106 (Haryana)
Phone: 0180-2652481

Fax: 0180-2652515 GST No. 06AAACNO189N1Z8

Ref. No.: NFL/PT/TS/PE/\© 24 Date: 08.11.2024

EIRECISCOR

R TS yewor Tz &,
TH.HLI, 55, Y- 25, T,
qr=ae -132103

Dear Sir,

Subject: Request for Information of Authorized Contractors for Lifting Carbon Slurry from
NFL Panipat.

- In reference to the Order dated 15.10.2024 passed by the Hon'ble National Green Tribunal
(NGT) in OA 620/2022 titled *Kaushal Kishore Vishwakarma Vs. State of Punjab and Ors.*. The
order directs National Fertilizers Limited (NFL) to expedite the disposal of carbon slurry
stored at Panipat Unit with in time -bound period of 180 days.

Further as directed by NGT, M/s National Fertilizers Ltd. Panipat seeks your assistance in
providing requisite information under schedule I category 18.2 who can undertake the
disposal and lifting of the carbon slurry from the carbon ponds at NFL Panipat unit.

We humbly request you to provide requisite information and extend requisite assistance to
NFL Panipat for exploring the possibility of giving additional work orders to some more
authorized contractors for Lifting Carbon Slurry at earliest possible. This will help us expedite
the contractor selection process.

This information is crucial for us to ensure timely disposal, ensure compliance with the
Hon'ble NGT’s orders and thereby avoid any non-compliance. We look forward to your
prompt response so that the required actions can be taken in a timely manner.

Thank you for your cooperation.
Yours sincerely,
For & on behalf of

National Fertilizers Li
™~

Narehdra Singh
Chief Manager (Lab)
Gl

FRARE FEET : T--117 JF-24¢ AT-201301 (3.9.)¢ &I:0120-2412383¢ tharg: 0120-2412384

Gagaday dRET ¥ 1110 AEdq 240 BaUSH.201301 ;=87 THOUM0120.24123837 2% 0120.2412384

tﬁﬁﬁ FETET Wi srda, sR-lll, 7 s=egaer gRar, «iel s 7 faeelt —110003] grams: 011 24361252] w7a: 011-24361553
Regd. Office: Scope complex, Core-Ill, 7, Institutional Area, Lodhi Road, New Delhi: 110003, Tel.: 011-24361252, Fax: 011-24361553

CIN: L74899DLI974G0I007417 Website: http://www.nationalfertilizers.com ﬁ @nationalfertilizers
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DOCUMENT-9

From: vkmeena@nfl.co.in <vkmeena@nfl.co.in>

Sent: 11 January 2025 15:24 '

To: MANOJPANDEY <nroopn8@mstcindia.in>; mpandey@mstcindia.co.in

Cc: mpatil@nfl.co.in; seemachawla@nfl.co.in

Subject: RE: Request for providing list of registered parties dealing in Carbon Slurry (under HWM Rules-2016 Cat. 18.2

Schd.-1) available with MSTC.
Dear sir,

In view of our trailing mail, kindly provide the list of registered parties dealing in lifting of Carbon Slurry (under
HWM Rules-2016 Cat. 18.2 Schd.-I) available with MSTC.

Rega rds

(f=ile, AR #Hom),
yEYE (G-,
T Bieasay fAffEes, aead

&Ael: vkmeena@nfl.co.in
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sf:égmh-éﬁawla@nfl.co.in

GFOM: N nroopn8@mstcindia.in

Sentur Uit 13 January 2025 05:46

To: vkmeena@nfl.co.in

Cc: mpatil@nfl.co.in; seemachawla@nfl.co.in

Subject: _ RE: Request for providing list of registered parties dealing in Carbon Slurry (under
HWM Rules-2016 Cat. 18.2 Schd.-I) available with MSTC.

TERT | HEwEd,

Dear Sir/Mam,

TAAH | wHuE ! frfiee % ue e Shs- e W "ot e o foTT 3 ETeRT T aTe 1S vsfiepa srefiarar 78 R
=ifeh THUESET 7 o 4-5 a81 § 210 et oft vfiera fashar & forw s ot o e 78 1 8 ofit 00 o Siefemrei 3
THUEE O T T TR % for wshy o afha e T frar g st 2 Re s e wve B i

Currently there is no registered bidder having valid licence for purchase of hazardous waste-“carbon slurry”
registered with MSTC Limited. As MSTC has not e-auctioned carbon slurry for any of its registered sellers for
last 4-5 years and as such bidders may not have activated/renewed the licence for carbon slurry on MSTC
portal. Hope the above clarifies.

g94d1g / Thanks

waag / With Regards,

T 92 / Manoj Pandey

39 =g / Deputy Manager

wuEdt fafids (WRa e@R #1 3wR) & faT / For MSTC Ltd (A Govt. of India Enterprise)
st faerre wam, 30/31¢, gsam @ / Jeevan Vikas Building, 30/31A., 1st Floor

AEE HFefl VS (FHes & @), 7% faeeft / Asaf Ali Road (opp. Hamdard), New Delhi — 110002

Ph.:- 011-23214201. 011-23213945. 011-23212358
https://www.mstcecommerce.com, https://www.mstcindia.co.in

sl (femam) T

g0 di & R ereew T § oaa S wwEA ¥ oAm % e @ 3 s A o deee
AN AT AT FEA g FutEl WA R R AE § oweqd % A i fem Wyt ' & dww @ f

T A il a gk aaE SR R # R T e ¥ W S ¥ duw & Rfer o

gedfa & faar fomft @ @1 Iwad e, TOR, T, T, g, famon sivEr swoddwm

vERE Y R W T @ v 7 dHe fiRT A1 g §@ e SR TR IvE & gfua

Disclaimer

The contents of this email and any attachment(s) are confidential and intended for the named recipient(s) only.
[t shall not attach any liability on the originator or MSTC Limited or its affiliates. Any views or opinions
1
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presented in this email are solely those of the a-.nhor-Z1§:§y not necessarily reflect the opinion 0111Z HE
Limited or its affiliates. Any form of reproduction. dissemination. copying. disclosure. modification,

distribution and/ or publication of this message without the prior written consent of the author of this email is
strictly prohibited. If you have received this email in error, please delete it and notify the sender immediately.
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wla@nfl.co.in

seemachawla@nfl.co.in

14 January 2025 10:25
To: 'aashish_kulshreshtha@shree—cement.com'
Cc: Bimla Soren )
Subject: use of carbon
Dear Sir,

In reference to trailing mail, sample was collected by the concerned. Kindly indicate whether that

Carbon can be utilised in your industry

3R e : -

RIEICIC )

Seema Chawla

U HET Ydtieh (qh-iiap! Jard)

DGM (Technical Services)
National fertilizers limited, Panipat
Mobile : +91 9996547743

From: Aashish Kulshreshtha <Kulshreshthaa@shreecement.com>

Sent: 20 May 2023 12:20

To: Seema Chawla <seemachawla@nfl.co.in>

Cc: 'BIMLA SOREN' <bimlasoren@nﬂ,co.in>; bbgrover <bbgrover@nfl.co.in>
Subject: Re: use of carbon

Dear Mam
Our executive Mr Ramsuraj will visit at your plant on Monday before lunch timing 12 -12:30 PM.

Thanks for the above.

Regards
- Aashish

From: Seema Chawla <seemachawla@nfl.co.in>
Sent: Saturday, 20 May 2023, 12:04 pm :
To: Aashish Kulshreshtha <Kulshreshthas@ shreecement.com>

Cc:'BIMLA SOREN' <bimlasoren@nfl.co.in>; bbgrover <bhgrover@nfl.co.in>

Subject: RE: use of carbon

You don't often get email from seemachawla@nfl.co.in. Learn why this is important
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Dear Sir,

We are awaiting your response.

HTaR 331%'5{ :

ar =aan

Seema Chawla

3T TS ([@HAS! JaT)

DGM (Technical Services)

National fertilizers limited, Panipat
Mobile : +91 9996547743

~ From: Seema Chawla [maitto:seemachawla@nﬂ.co.in]
Sent: 16 March 2023 11:59

To: 'Aashish Kulshreshtha'

Cc: 'BIMLA SOREN'; bbgrover

Subject: RE: use of carbon

Dear Sir,

You may come anytime tomorrow after 1400 hrs or day after tomorrow any time.

3MTeR Aigd :

T FTae

Seema Chawla

I HET G (DA GEIY)

DGM (Technical Services)

National fertilizers limited, Panipat
Mobile : +91 9996547743

From: Aashish Kulshreshtha [maiito:Kulshreshthaa@shreecement.com]
Sent: 16 March 2023 11:48

To: Seema Chawla

Cc: BIMLA SOREN

Subject: Re: use of carbon

‘Dear Ma'am
Thanks for the offer. ,
Can you provide us sample of 10 kg for necessary Lab or test analysis .

Apart from this we also want to lift dry fly ash from your plant, kindly spare meeting timing

Regards,
Aashish

From: Seema Chawla <seemachawla@nfl.co.in>
sent: Thursday, March 16, 2023 11:44:13 AM
To: Aashish Kulshreshtha <Ku%shreshthaA@shreecement.com>

2

19

s accordingly.
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often get email from seemachawla@nfl.co.in. Learn why this is important

iail originated from outside of the organization. Do not click links or open attachments unless vou
recognize the sender and know the content is safe.

Dear Sir,

As per notification from MOEF, disposal of Carbon is to be as per HoWM rules, 2016 and as per the
CPCB guidelines in July 2017, for Pre-processing & Co-processing of Hazardous and other wastes in Cement
Plant as per HEOW(M&TBM) Rules 201 6, cement industries can use carbon in kilns.

NFL Panipat Unit is having stock of carbon lying in Carbon ponds generated from old FO based plant before
2013. You may kindly indicate whether Carbon is being utilised in your industry?

TR Figd :

BILIEIER]

Seema Chawla

U HET a4 (At art)

DGM (Technical Services) _
National fertilizers limited, Panipat
Mobile : +91 9996547743

W:méﬁer?ﬁwﬁwuﬁ%@m@zﬁrmwéﬁﬁuﬁmmmwﬁ,mm
mmaw%me%mw%%U%laﬁmméﬁﬁmﬁwgm%ﬁ
mwéﬁamw,ﬁawmuﬁ%ﬁaﬁ,%aﬁgﬁaéﬂamqﬁmﬁmm
@RW@?H@H@FUémﬁﬁ$ﬂﬁﬁHMWﬁ@®H@U%ﬁﬁﬂmﬁgﬁﬁm$r
mmﬁa%ﬁnwmmmma:mmm;
#%mmmﬁﬁég#wgﬁﬁaﬁm?r%mmgﬁawmg%wéﬁaﬁ
ﬁéﬁma@,mﬁwéﬁam%%%ﬁgﬁa@%ﬁg@yw
& & v vAuwre SEder a8 g | | |

Disclaimer : This communication is confidential & privileged. This email and any files transmitted with
it are confidential and intended solely for the use of the individual or entity to whom they are
addressed. If you have received this email in error you should not disseminate, distribute or copy the
email, further notify the sender immediately & delete the email from your system. Use of this email in
any manner by anyone other than the addressee is unauthorized and shall be liable to take
appropriate actions against such usage.

3
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; _Eajgwla@nfl.co.in

To: 'lalitesh.singh@adityabirla.com'
Cc: Bimla Soren; Rajiv Girdhar
Subject: - FW: use of carbon

Dear Sir,

In reference to trailing mail, kindly indicate w:

3Tex Hfgd :

AT = e

Seema Chawla :

U HET Udedh (Aot Jan)

DGM (Technical Services)
National fertilizers limited, Panipat
Mobile : +91 9996547743

From: Seema Chawla <seemachawla@nfl.co.in>
Sent: 20 June 2023 12:59

To: Lalitesh Singh <lalitesh.singh@adityabirla.com>
Cc: BIMLA SOREN <bimlasoren@nfl.co.in>

Subject: FW: use of carbon

Dear Sir,
We are awaiting our response.

Wﬂ'@ﬁ:
T Traer

Seema Chawla

U HeT Ud4sh(qdb-io! Jart)

DGM (Technical Services)

National fertilizers limited, Panipat
Mobile : +91 9996547743

From: Seema Chawla fmailto:seenwachawla@nﬂ.co.in]
Sent: 16 March 2023 11:52

To: Lalitesh Singh

Cc: BIMLA SOREN

Subject: use of carbon

seemachawla@nfl.co.in
14 January 2025 09:40

21

hether Carbon can be utilised in your industry.
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Dear Sir,

As per notification from MOEF, disposal of Carbon is to be as per HOWM rules, 2016 and as per the
CPCB guidelines in July 2017, for Pre-processing & Co-processing of Hazardous and other wastes in Cement
‘Plant as per H&OW(M&TBM) Rules 2016, cement industries can use carbon in kilns. _

NFL Panipat Unit is having stock of carbon lying in Carbon ponds generated from old FO based plant before
2013. You may kindly indicate whether Carbon is being utilised in your industry?

Gﬂﬁ?ﬂ%ﬁ:
RG]

Seema Chawla
3 HE] YU (e Jard)
DGM (Technical Services)

National fertilizers limited, Panipat
Mobile : +91 9996547743
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